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CLEARANCE. OF NTPC THERMAL 
POWER· PLANT MANUGURU 

2369. SHRI V AOOE SOBHAN/\DR;B-
SWARA RAo: Will the Minister of 
ENVIRONMENT AND FORESTS be 
pleased to state : 

(a) whether his Ministcy has cleared 
the proposal of setting up of 100 MW 
NTPC Thermal Power Project at Manu-
guru in Andhra Pradeh; , 

(b) if so, tbe details thereof; and 

(c) if not, the reasons therefor '1 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORES'IS (SHRI KAMAL NATIf) : (a) 
No, Sir. 

(b) Does not arise. 

(c) National Thermal Power Corpora-
tion "ias advised to identify an alternate 
site, in conformity with the guidelines of 
this Ministry as the site selected was not 
found environmentally compatible being 
located close to the ecologically 'sensitive 
areas. 

rTron.slation] 

ALLOCATION OF F.P.S. 

2370. SHRI CHHEDI PASWAN : Will 
the Minister of CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DIS-
TRIBUTION be pleased to state : 

(a) the criteria laid doWD for allocation 
of Fair Price ShoPs to the applicantS; 

(b) whether special consideration is 
being given to the persons belonging to 
Scheduled Castes and Scheduled Tribes in 
this regard; and 

(c) if so, the number of Fair Price 
ShoPs alloCated so far to the persons be-
longing to Scheduled Castes and Scheduled 
TribeS, State-wille '1 

mE MINISTER OF Sf ATE IN THE 
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DIS-
TRIBUTION ANI> MINIS'I'BR OF 
STATE IN THE MINISTllY OF COM-
MEllCE (SHRI UtaAUJDDlN 

AHMED) : (a) .to (cl ,'IbA o~ 
responsibility for implementing the Public 
Distribution System (POS) .,IeB·wit)a the 
State OcmIrDmentlHI_ U.T. ~­
tions. Decisioos JelatiIII to ~_Jair 
price shops, eligibility crUelia, viability .• 0£ 
the fair price shoPs etc. are taken by the 
StatesJUTs. The Central Goverftmellt bas 
requested the State Governments/UT Admi-
nistration to consider reserving a percen-
tage of fair price shops to women and 
pel30ns belonging to Scheduled Castes and 
Scheduled Tn1les (SC/ST) including c0-

operatives run .. by women and SC/!If. 
Statistical information reproing allotmeDt 
of fair price shops to women and persons 
belonging to SC 1ST communities are not 
maitained by the Central Government. 

[Engli.rh) 

PRIVATISATION OF EDUCATION 

2371. SHRIMAn 
RAJB : 

VASUNDH.ARA 

SHlU MOHAN RAWALE ~ 
...a 

Will the M_inistor of HUMAN RJ;SO-
URCE DEVELOPMENT be pleased to 
state : 

(a) whether the Government have taken 
a decision to privatise and commen:Wiae 
the education; 

(b) if so, the level up to which educa-
tion is propoaed tD be privatised and com-
mercia.lised; 

~ 
(c) whether the Government have asses-

sed the impact of privatisation and 
coDllDCrcialisations; and 

(d) jf so, the circ<Wll8tances led to talu: 
such a decision ? 

mE DEPUlY MINISTER IN THE. 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OP 
EDUCATION AND DEPARTME,NT OF 
CULTURE) (KUMARI SElJA) : (a) 
No, 'Sir~. 

(b) to (el) .DQ not an.. 




